rrincipal ench, lew Delhi,

0.ARe No, 2601/91, 1114/02, 1846/22, 223/92.
3219/92, 3237/92, 6:/93, 104793,
9 338/93 & 709/93,

New Delhi this the Sth Day of April, 1994,

Hon'ble Mr, Justice S,K, Dhaon, Vice-Chairman(2)
Hon'ble Mr, B,N, Dhoundiyal, Memher(A)

0A-2401/91

Shri Chet Ram,
S/e Shri Punna, »
: - -..4B/o R-Block, Rajender Nagar, vy

Boe-wei o CERS: \icrovave Preoject, 8 e g
M. SSWeu Delhi, = Applicent

i

(By advocate Ms, Bharti Sharma, proxy counsel for
Mrs, Rani Chhabra)

Versus

1. Union of India,
through its Secretary,
Ministry of Communications,
Deptt, of Telecommunication,
Neu Delhi,

2, Secretary,
Deott, of Telecommunication,
Sanchar Bhawan,
" New Delhi,

3. The General Manager,
Telecommunication Project,
Deptt, of Telecom,

Neu Delhi,

4, Ascistant Engineer,
Coaxical Equipment Installation,
Kiduai Bhauan,
Neuw Delhi Ressondent s

0A114 /92

Shri Mohan Lal,

R/o 1661. ngu Pal‘k,

Kotla Mubar akpur,

Neuw Delhi- 110003, Applicant

(By advocate Ms, Bharti Sharma, proxy counsel for
fire, Rani Chhabra)

versus

1« Union of India,
through itse Secretary,
Ministry of Communications,
Deptt, of Telecommunication,

Neuw Delhi,

e e T




2.

o 2-

Sub Divisional Officer,

Telejraphe,
Bulandehahr,

OA- 184 6/92

(By sdvocate Me, Bhaerti Sharmes, proxy ccunsel for

Sh, Jagannath Shukla,

s/o Sh, Ram Milan Shukla,

R’e 561 Moj Pur, Shahdra,
Delhi,

Sh, Guru Prasad,
S’p0 Sh, Ram Khilawan,
B-4B0, Krishan Nagar,

- Delhi, ‘ s 0

K Kunondarpal‘Singh.
Sh, Rahubir, A

“R/0 25, Mej Pur,

Shahdhra, Delhi,

Sh, Lumbari, -

S/o Sh, Bisran,

R/o 1668,Babu Park,
Kotlamubarakpur,
New NDelhi,

Sh, Buddha Ram,
S/o Sh, Badri, -
R/’e¢ Chuki Ne, 25,
Sunder Nagar,
Neuv Delhi,

Sh, Shasha Ram,

s/o Sh, Badri, |

R/o 165, Pradeep Nagar,
Paharganj, e ¥
New Delhi,

Sh, Munni Lal,
S’s sh, Ram Badal,

. R/e 5135, Main Bazar,

Paharganj,
Neuv Delhi,

Mrs. Rani Chhabra)

2,

o

3.

R

Union of India, ari
through its Sscretary,

Ministry of Communications, .

Deptt. of Ielecommunicatiqu~xnf

Neu D Bl’hi.

Chief General Manager(Proje

Sanchar Bhawan,
Neu Delhi,

Divisionzl Engineer. Telecom,
Coaxical‘CahlerConsiructionﬁ'u
285, Master Tars singh Najary -

/Egy_x B e o

Jallandhar,

e e e VAR B RPA

e
w
Respondent s
&
> |
9
:
-
Applicants

by

. a Gl :“»‘“ ‘ s



e~

S it

Divisional Engineer Teleconm,
Ambala Cantt, fras
Asett, Enginger Telecom,
Coaxical Cable Conatruction.
Ambal g Cantt,

Punjab, Ressondents

OA- 2483/92

Sh,
S/e
R/o
Neu

(By

Mrs., Rani Chhabra)
s L T o0
<Th R .

s
R iv.-
3£~?‘,~1!‘-
ThE®

Daya Shankar,

Sh, Laxmi Narain,
92, Lakshmi Nagar, -
Delhi, T : s Applicant
advocate Me. Bharti Sharma,'pfoxy Counsel for

Y :

.wéﬁf,:,'ét”?;_b:' = - e
1 % :
« - o

- . :

versys

Union of India,

through its Secretary, - :
Ministry of Communicationt 2%
Dentt, of Telacommunication,ﬁ.%.
Sanchar Bhawan, : "

Neuw Delhi,

Atsistant Engineepy s .- . -
Coaxical Cable Construction,
285, Master Tarngisgh%Nagar,

Jallandhar. Respondent o

0A-3219/02

Shri ved PrakashQShaqéé";'.;;; iy

7

Shri

Dileram, F e
1228. 3 #

Pratap Nagar,

Paharganj,

Nev

(8y

‘Mrs, Rani Chhabra)

¢ g e

AR A

Sy

Delhi, . A1olicant

advocate Ms, Bhartf

lshqnma;"IGXy Counsel for
IR & E0T e {'L' ‘

versus
0 o o e S SRR Y SE G iy
Union of India, { SR Vi o Y
through its Secretary,
Minietry of Communiczation,
DepttéﬁoﬁfTolecommunication,
Sanchear Bhawan, il e SR :
Neu Delhj, ﬁfﬁ”?#;‘“_’:?f“’ ¥

Sub Diviefonal Ofpicer; -

Phones-11,- .

Meerut, s Respondent ¢

v

“*Shri Prem Gir i, : A ;

S/o

- (By acvocate Ms,
Mre, Rani Chhabra)

R/o A'Bl°ckf‘251i5=5éjiﬁifﬁégéf,*"jf
Neuw Dolhi'. T rtedpRiver 0

Shri _-Da'y—'j‘ Chand; e TR O I s TR

Appl icant

2

Bhar ti Sharma, Proxy coungel for

Versus

4

s




[

sh.
s/o
P/o
Nel

(8y

-4-

Union of India,

through its Secretary,
ministry of Communication,
Deptt, of Telescommunication,
Sanchar Bhauan, & Tk
Nev Delhi,

sub Divisional Dfficer, /
Teleqgranhe, ' L
Meesrut,

5,0.C, Telegraphs,
Baraut,

iccount e Officer,
Telecom Eng.Division,
Szharannur?UP),

pA-g4/93 k- Lo g

Ajay Kumar Singh, "
sh, Vishwanath Sinah,
1/250 K.Puri, - |
Delhi,

Respondent s,

, S
;AT g
R AR o 3 G s

e
;ﬁfgéﬁ‘

Apolicant

advocats'ms. Bhéfti Sharmagiﬁany counsel for
M e, Rani Chhabra)

‘wer SUE ,

Union of Indiz, . :
throuqdh its Secretary,

. ministry of Communication,

Deptt, of Tel ecommunication,
Neu Dplhi. >

Asstt. Engineer Telecom, .

Coaxical Cable Construction,

585, Mzeter Tarz Sinqgh Nagar, -
allund har (Punjab) = :

0A—1Dd[é3

Shri Jais Rem,

7

Shri symeshar ,
Raghubir Nagzr,

B-111 12& GanQg,
House No.,478,

Coaxical Cable Construction,

Jalsundhar,

Respondent e

;. Neu Delhi, Applicant
o LBy q@uiqatgwm;.'BhartijSharma¢,prnxy counsel for
‘?Es.'R:ﬁi'Chhabta) ; Wi TE »
ver sus
1, Union of India, A L T
through its Secrstary, "~
NinistrvrbeCothﬁicﬁtioh, :
Doptt.beﬂTatétOmmﬁnicqtiony5J '
sanchar Bhauan, SE SRR S REE A
2, Assistant Engineer,

Respondents

L.

#
B it

Loz

e g g ol o e Dl ol




T

L3

0A-338/93

1.

Sh, Shri Chand, R

S/o Sh,  Bhajju Ram,- = 7 7~ ': 6!
R/e 128 Moj Pur, tigt \\
Shahdhar a, ;

Shri Raja Ram,

S/e Shri Panna Lal,

R/c 16,258 Barsati,

Lodi Coleny, :

New Delhi, _Applicants

(By advocate Me, Bharti Sharma, proxy counsel for
Mrs, Rani Chhabr a)

] :;_r'?w-f.‘—
2,
3
4,
4

' wrwc'

s PR
‘Unien of India,;iwi‘ S ng pes
through its Secretery, - -

Ministry of Communication,
Department of Telecnmnun1catinn,
Sanchar Bhauan, Neu Delhl. *

S D.P. Phones, ﬂeerut.

Asslstant Englnaer Phones, ;
FMeerut, '

Divisional Engineer Administration,
Of fice District Telephene Manager,
Meerut Cantt,, Baraut,

Sub Divisional U’flcer Phenes I,
X Sar Excban;e, Delhi Road,ﬂserut Respondent g

0A-709z93

1.

2,

. Th T e
LR~ I O Tab LR

(3 Leten

Kanchan, . :c%sin’
S/o Sh, Shiv Avtar,’ »3 5
R/e 1226, Pratah Nagar,-'
Pahaf Sanj, Ney Delhi,. ‘

Sh, Keshan, S R
S/o Shri Sunder, 5§ 2 et
R/e 1226, Pratap Nagar, . : &
Pahar Ganj,New Delhi, -~ - #77¢

Sh, Ram Lakhan, : B

5/0 Sh, Mahadev, SRl O

R/o 1226, Pratap Nagar, Bt - o ta0n

Pahar Ganj,New Delhi, <R UCAgnlicants

“(By advocate Me, Bhart{ Sharma; ‘proxy counsel Por

Mrs, Rani Chhabra)

1.

versus

Union of India, 5 H L -y
through its Saqrataxyy~;ga;ﬁ~ru«5;

Ministry of Cbmmunlcation. {iy iy

5

;Ri

Destt, .of Telscommunicatiqp,'i”fl,
=, Sanchar Bhawan, LHALE S dnrAn R
Neu Dalh ,;54,.‘;4 Syt R s




- 6 - T

2, Aesistant Engineer, e
Tel ecori Preject, :
R.8, 10 Safdar jung Enclave,

Neuw Delhi, Respnndentg

ORDER (DAL )
deliver ed by Hon'ble Mr, Justice S. K, Dhaon,Vice-Chairman

In this bunch of the O.As,, the facts}are simi)ar
and the Controversy raised is the sames. They .have hesn _

heard togetmr-ana, therefore, fheyf}ﬁ)i being Wi spo sed of

by a commen Judgement ,

order tg give ef fect to the circular rgted 22.6.1987.

They have Prayed in sach of these 0, As, that the ordera

f@-engane them in service,

: - 2 . ;
. 7 These applications @anpear to us highly belated), &

Therefore, they are being di smi ssed ag barred by limitation.

Like any othor citizen of this Country, gach ¢f
’ the applicanty ig entitled to be Considered for g fresh
appointment gn mer it s and in \accordanCe with lau if he

or ehe is otherui se eligible, VUe have no doubt.that the

Tespondents ehall Consider their cases if and uhen they

fecl'the Nacessity of engaging fresh casyal laboyrers ther eby

conferming to the mandate of ATticles 14,16 and 27 of the

__Lonstitution, :
; /ﬁﬁ%??bm§;;%f\§§1ththaserbsarvations, thesg applications ére
s T VO | sﬁfésg\;ép.
'f\;‘ j&éﬁ .fi\ﬁb costs,
“kﬁiggiggzxca;n.'onounnvaL) | &A<3f}ﬁ?’aitp (S. K YHADN)
"“' THEG) . M e S8y i CHAIRMAN

2% N4
/vv/ Cg, C\_L'?. ‘Q'gsNtD 2

r




